ITEMNO4 6 COUR T NO 3 SECTI ONIIA

SUPREMECOIRTOFI NDI A
RECORDOFPROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s). 4912/ 2008

(Fromthe judgenent and order dated 12/ 05/ 2 00 3 in CRLANo. 91/ 1991 of
The HHGH COUR T OF JHA R K H A N D AT RANC H 1)
AMB |l KA MAN DA L Petitioner(s)
VER SUS
THE STATEO-BI HHARNOWJHARKHAND Respondent ( s)

(Wth appln(s) for exenption fromfiling OT.,exenption fromfiling c/c of the
i mpugned order and office report ))

Date: 17/ 10/ 200 8 This Petition was called on for hearing today.

CORAM :
HONBLED. JUSTI CEARI JI TPASAYAT
HONBL EDR JUSTI CEMKUNDAKAMSHARMA
For Petitioner(s) M.Gau r av Agrawal , Adv.
For Respondent (s) M. Manish Ku ma r Sara n, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Call after two weeks.

(Shashi Sareen) (Shashi Bal a Vij)
Court Master Court Master



